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None for the applicant even in the revised |
call] On the earlier occasion also, neither the |
applicant is present nor he represented through :
coupsel. It seems that applicant has lost interest in
purguing the matter. Shri Anil Kumar, learned
coupsel for the respondents
In vievq;"' of above, O.A. is dismissed in
defgdult ang f@ﬁ_non-proseuction_
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